2711 Papers laid on Tuble

12-42 Hrs.
PAPERS LAID ON THE TABLE

Explanatory Statement giving reasons
Jor immediate legislation by the Preven-
tion of illicit traffic in Narcotic Drugs and
Psychotropic Substances (Amendment)
Ordinance, 1993

[English]

THE MINISTER OF STATE IN THE MINIS-
TRY OF FINANCE (SHRI M. V. CHAN-
DRASHEKHARA MURTHY) : [ begto lay on
the Table an explanatory statement (Hindi and
English versions) giving reasons for immediate
legislation by the Prevention of llicit Traflic in
Narcotic Drugs and Psychotropic Substances
{Amendment) Ordinance. 1993. /[Placed in Lib-
rary. See No. LT 4319/43/.

Environment (Protection) Second Amendment
Rules 1993

THE MINISTER OF STATE IN THE MINIS-
TRY OF AGRICULTURE (SHRI ARVIND
NETAM) : [ beg to lay on the Table a copy of
the Environment (Protection) Second Amend-
ment Rules, 1993 (Hindi and English versions)
published in Notification No. G.S.R. 422(E) in
Gazette of India dated the 19th May. 1993 under
section 26 of the Environment (Protection) Act.
1986. [Placed in Library See No. LT 432043/

Madhya Pradesh (Milk and Milk Products) conirol
order. 1993

THE MINISTER OF STATE IN THE MINIS-
TRY OF AGRICULTURE (SHRI ARVIND
NETAM) : [ beg to lay un the Tuble a copy of
the Madhya Pradesh (Milk and Products) Con-
trol Order, 1993 (Hindi and English versions)
published in Notification No. S. O. 38%(E) in
Gazette of India dated the 3rd August. 1993
under sub-section (6) ol section 3 ol the Essen-
tial Commodities Act. 1955. [Placed in Library.
See No. LT 432193/

Infant Milk Substitutes, Ieeding Boutles and Infant
Foods Rules 1993

THE MINISTER OF STATE IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF WOMEN AND
CHILD DEVELOPMENT) (SHRIMATI
BASAVA RAJESWARI) : I beg o lay on the
Table a copy of the Infamt Milk Substitutes.
Feeding Bottles and Infant Foods (Regulation
of Production, Supply and Distribution) Rules,
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19334 (Hindi and English versions) published
in Notification No. G.S.R. 528(E) in Gazeite of
India dated the 31st July, 1993 under sub-
section (3) of section 26 of the Infant Milk Sub-
stitutes, Feeding Bottles and Infam Foods
(Regulation of Production, Supply and Dis-
tribution) Act, 1992. [Placed in Library. See No.
LT 432273/,

Annual Report and Review on the working of the

Indian Council of Social Science

Research, New Delhi, for the year 1991-92

THE DEPUTY MINISTER IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE
(KUMARI SELJA) - [ beg w0 lay on the
Table—
(1) (i) A copy of the Annual Repon (Hindi
and English versions) of the Indian
Council of Sucial Science Research,
New Delhi. for the yeuar 1991-92.

(i) A copy of the Annual Accounts
(Hindi and Fnglish versions) of the
Indian Council of Social Science
Research, New Delhi. for the year
1991-92, 1ogether with Audit Repon
thereon.

(iii) A copy of the Review (Hindi and
English versions) by the Government
on the working of the Indian Council
of Social -Science Research. New
Delhi, for the year 1991-92.

(2) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (1) above. [Placed in Librarv. See
No. LT 4323/%93].

12-43 hrs.
MESSAGE FROM RAJYA SABHA
[English]

SECRETARY-GENERAL : I have 1o report
the following messsage received f(rom the
Secretary-General of Rajya Sabha :

“In accordance with the provisions ol rule
111 of the Rules of Procedure and Conduct
ol Business in the Rajya Sabha. [ am direc-
ted to enclose a copy of the Prevention of
Illicit Traffic in Narcotic Drugs and Psy-
chotropic Substances (Amendment) BRill.
1993, which has been passed by the Rajya
Sabha at its sitting held on the 16th
August, 1993




